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3<% Afarfae v g 20 D FY STUTT (2) F AaEa qery Wiy gy Ay war g off sreer
sfaw grm
TH ATAAAT & qd A ATl T 6 T TS0 3T T A2 3use g AT T=gF AR
FTT T TTIARTEY o SUIE hTATerT § Ieeht ALreror &R ST |1k 2

TTLAT

e o7 § 8 B § R o aRismT, st ,” g0 i Fioms F S a4t aea
(32.02 f%.#Y.)” % forw dx=mTett & |1 AT AT WX=ATet ® sfguger f St aret sy #7 |@fer fRawor

(ST qaw=-1) €14 B
et &1 Fwm- o6 SEE-1
wAF |G | GT@r EE] qEU/HE | T aferrgia | S & fohesr | sgfi T
. (THs)) | (THe)
1 TaMe | 212/75 | 40 487 0.430 | 0.140 ST EESTIC]
2 IEHE | 65 41 488 0.200 | 0.200 EET ST
3 qEME | 212/69 | 42 489 1180 |0.235 |=% ST
4 qaFEaqY | 212/49 43 490 0.480 0.235 EED ERESTS
5 e | 171 45 493 0.760 | 0.260 EET ST
6 D ERES 170 46 494 0.170 0.110 EET EESTIKE
7 e | 44 47 495 0.340 | 0.290 EET ST
8 GRS 150 780 0.120 | 0.010 EE] ST
9 LEGERES 152 782 1.670 0.980 EE EESTES
10 IEMe | 64 153 783 0.570 | 0.220 EE] ST
11 qEMe | 212/28 | 154 784 1.730 | 0.200 EE] ST
12 TaMe | 21211 | 155 785 0.520 | 0.170 ST STFEAT
13 IEME | 209 156 786 1.270 | 0.650 EE] ST
14 TeMee | 135 175 787 2.470 | 2.430 ST EESTIC]
A= 11.910 6.130

15 L 271/50 34 36 0.410 0.290 EETD E2ESTIKE
16 L 271/40 33 35 0.450 0.450 EETD E2ESTIKE
17 T 257 29 31 0.700 | 0.150 ST STFEAT

82 90 0.690 0.340 EET EESTIKE
18 L 34 30 32 0.870 0.760 EETD E2ESTIKE
19 L 240 31 33 0.480 0.480 EETD E2ESTIKE

63 68 0.360 0.025 EET EESTIKE
20 =T 52 32 34 0.610 0.575 EET EESTIKE
21 = 271/54 | 39 41 0.410 |0.005 |=% SFTAT
22 L 125 18 20 0.930 0.035 EETD E2EAAIK]
23 EL 271/136 | 17 19 0.580 0.290 EET EESTIKE
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HILT =T TSI AT

wAF | Ma | Gar LEd /e | § sferrgia | S & e | i T
(TFe)) | (THS)
24 | 191 16 18 0760 |0.625 |=% ST
25 | TEY 216 15 17 0620 [0.620 |=% ST
26 =T 167 40 42 1.210 | 0.770 EED SFHT
27 | 271/84 | 41 43 0.470 |0.140 |=% ST
28 | 27111 | 42 44 2190 |0.070 |=% ST
29 | TEY 228 13 15 0.150 [0.020 |=% ST
30 | TEY 121 - 14 0.320 [0.280 |=¥aATr ST
31 LT 215 - 16 2.780 | 2.600 Y AT SFTAT
32 | 212 11 13 1.050 |1.050 | =% ST
33 | TEr 145 10 12 1.540 |0.630 |=% ST
34 | TEY 27112 | - 61 0.140 | 0.040 | =TT ST
35 L 57 57 62 0.600 | 0.560 EED SFHTA
36 | e 55 58 63 0320 [0.320 |=% ST
37 | TEY 130 59 64 0.460 |0.460 |=% ST
38 | TEr 166 60 65 0.450 | 0450 |=% ST
39 | TEY 239 53 58 0.160 |0.100 | =% ST
40 | S 200 52 57 0.080 [0.080 |== ST
41 T 137 51 56 0.350 |0.040 |=F ST
42 | = 62 61 66 0.960 |0.315 |==% ST
43 =T 271/145 | - 67 2.960 |1.760 T FTET SFTA
44 | TEY 271/49 | 62/337 |67/842 | 0.600 EET EESTIC]
45 | =T 271/70 | - 67/844 | 0.400 T T ST
46 | =T 271/44 | 79 86 0.320 |0.105 |==% ST
47 T 271/182 | - 98 0.440 |0.330 ERECIEd SFEHAT
48 | TEY 174 80 87 0520 [0.390 |=% ST
49 | = 180 86 97 1410 |0.070 |=% ST
50 | ¥EY 147 83 91 0590 [0.260 |=% ST
51 T 170 81 89 1440 |0.100 |=% ST
Fa= | 29.780 | 15.583

52 T 91 - 1184 0.150 [0.100 | =T | ST

- 1185 0.120 [0.120 | =T | ST

- 1196 0.160 | 0.001 T | ST

- 1200 0.120 [0.090 | =TI ST

- 1219 0.120 [0.080 | =T Il ST
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®USF | T & | @rEar qEU/E | T afeugia | i & e | g @
(T=s)) | (T=E)

53 AR 52 1186 0.140 | 0.138 TTAA | SHFEATT

1201 0.190 | 0.190 T | ST

54 TTATE 195 1187 0.350 | 0.025 T | ST

55 AR 417/151 1205 0.180 | 0.150 TTAA | ST

65 AR 417/70 1199 0.360 | 0.030 ImE | ST

1202 0.160 | 0.110 AT A | | s

57 TTATE 417/63 1204 0.190 | 0.190 AT A | | s

1203 0.210 |0.210 AT AT | | ST

58 TR 173 1207 0.210 | 0.030 AEl ST | ST
TIRTEAT |

1298 0.380 | 0.130 EIEK SHFEATT
FIRTEAT I

1304 0.040 | 0.040 qre ST
FrRTET |

1310 0.390 | 0.130 qe SHFEATT
ZrRTET |

59 ITAT 82 1229 0.180 | 0.130 qe ST
TIRTEAT |1

60 TTA 417/65 1231 0.200 | 0.130 qe ST
TIRTEAT I

61 TTA 14 1230 0.280 | 0.210 qe ST
TIRTEAT I

62 TTA 5 1306 0.100 | 0.090 qe ST
TIRTEAT |1

63 TTATE 417/48 1305 0.040 | 0.040 EIEK SHFEATT
rRTET |

1303 0.110 | 0.110 EIEK SHFEATT
rRTET |

64 TTATE 417/31 1307 0.150 | 0.025 qre STFHTT
rRTET |

65 TTATE 417 1302 0.100 | 0.100 qre STFHTT
rRTET |

66 TTATE 399 1299 0.350 | 0.110 qre STFHTT
rRTET |

866 0.190 | 0.130 qre STFHTT
rRTET |

67 T 46 1301 0.100 | 0.100 qe ST
TIRTEAT I

68 AR 417/116 1300 0.110 | 0.110 EIEK ST
TR I

69 AR 1 781 0.180 | 0.160 EIEK SHFEATT
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HILT =T TSI AT

wAF | Ma | Gar LEd /e | § sferrgia | S & e | i T
(TFe)) | (THS)
TIRTEAT ||
70 | s=AT | 108 - 772 0.370 [0.110 |®RE & | =FFa
TIRTEAT |1
71 S GRES 409 - 778 0.250 | 0.120 qvE I | SAFEId
TIRTEAT |
72 |s@R | 4171133 | - 779 0420 |0.420 |®R®E S | SIS
TIRTEAT 11
73 | sEAT | 232 - 780 0210 [0.160 |®RE & | =FFwA
TIRTEAT |
- 782 0.190 0.002 qaa SEREESTIKE
TIRTEAT |
74 | sw=EA | 51 - 777 0.060 |0.030 |®@R®E e | FFHAA
ZIRTEAT ||
75 | @@ | 175 - 776 0230 |0.150 |®@R®E e | SFHAA
TR ||
76 AR 417/58 | - 775 0.330 |0.072 Y AT SFTAT
- 665 8.620 2.160 ElIRGHE EESTIKE
- 438 0.350 0.015 qaa SEREESTIGE
IR |1
129 201 2.730 0.020 =h eI
- 201/1641 | 2.760 1.740 - E2EATIK]
- 260 2.000 1.200 - EESTIKE
77 TTAIX 246 - 669 2.260 0.100 qaa SEREESTIKE
IR |1
298 670 0.670 0.445 =k eI
78 ATAIX 409 185 263 3.280 0.020 =k eI
79 |sE@R | 410 136 208 1170 [0.200 |== STFE
80 |s=aAT | 417/73 | 137 209 1400 [0.010 |== STFE
81 ATAIX 50 180 258 0.260 0.050 EETD E2ESTIKE
82 EEGRES 417/60 163 241 7.400 1.490 =h E2EAAIK]
83 |w@® |54 171 249 1.040 [0.085 |=% STFET
84 AT 417/205 | 170 248 0.500 0.210 EET EESTIKE
85 ATAIX 180 165 243 0.590 0.420 EETD E2ESTIKE
86 ATAIX 164 164 242 0.590 0.120 EETD E2ESTIKE
87 | @I | 417/4 | 166 244 0590 |0510 |=® ST
88 |s=EAT® | 114 245 167 0590 [0.010 |==% STFTAT
$= | 44.420 | 13.075
89 TATSNT 108/7 82 189 1.640 0.610 EETD E2ERTIKE
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FAT | T grar CE] qEU/E | T afeugia | i & e | g @
. (TFE)) | (TFs)

90 | =T 74 - 191 0.010 [0.005 | TrET ST
91 TATSIT 81 104 260 0.420 [0.030 |== ST
TS i 192 0.040 |0.040 | ey AT | saee

92 | =zATeM 37 122 279 0.900 |[0.170 |== ST
93 | =AM 93 123 280 0510 [0.330 |== ST

o= 3.520 | 1.185

94 | repaT 91 - 9 0.770 | 0.200 |®=TE=-1I ST
- 10 0.090 |1.000 |&w=E-Il SR

- 11 0620 |0.290 |&w™=E-Il SR

- 12 0.350 |0.240 |#&TE=-1I ST

- 13 0.980 |[0.005 |#&TE=E-II ST

95 | srefar 36 - 18 1180 |0.265 |#EE-Il ST
96 | rerar 18 - 31 0.840 |0.255 |&w=E-Il ST
97 | e 114 - 32 0.180 |[0.120 |#=T=-1I ST
98 | rerar 115 - 33 0.380 |0225 |®&T=E-Il ST
- 34 0.400 |0.205 |&w=E-Il SR

99 | erefeT 125 - 35 0.350 |0.230 |&aw=E-Il ST
100 | srefeT 116 - 108 1020 |0.360 |®R=-I ST
101 | sreiaT 99 - 109 2080 |0370 |&RE-Il ST
- 128 6.810 |3.150 |&w=E-Il SR

- 200/503 |2.900 |0.050 |&w=E-II ST

102 | &fefar 24 - 110 3.450 |0.530 T3 - SFHA
103 | sreiaT 51 - 111 2020 |0.030 |&RE-Il ST
104 | srefaT 31 - 130 6.000 |0.050 |®=TE=E-1I ST
- 171/504 | 1.480 |0.080 |&wE- Il ST

105 | sreieT 145/36 | - 131 0.910 [0.500 | ufaar ST
- 132 2120 | 0.760 ofear ST

106 | sreiaT 30 - 133 4380 |0.380 | wfaar ST
107 | sreiaT 145/64 | - 110/487 |1.350 |0.220 |- ST
108 | sreiaT 63 - 36 0.920 [0.050 |#&T=-1I ST
109 | sreiaT 137 - 14 1380 [0.020 |=w=-lI ST

T= | 42.960 | 9.584

110 | @i 102 22 30 1520 |0.330 |== ST
111 | " 62 1 3 0.710 |0.480 |==% ST
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HILT =T TSI AT

wAF | Ma | Gar LEd /e | § sferrgia | S & e | i T
(TFs)) | (THe)
112 | stz 47 4 6 0.750 |0.325 |==% SFEHAT
113 | gf==m 26 3 5 0.190 0.160 EET EESTIKE
114 | gf==m 107 8 10 0.230 0.075 EET EESTIKE
115 | "f==m 150/1 7 9 0.140 0.020 EETD EERTIKE
116 | gf=m=T 90 6 8 0.260 0.250 EETD EERTIKE
117 | wf=m 127 5 7 0.100 | 0.005 EE] SFTAT
118 | gf=m=m 17 11 13 0.570 0.005 EET EESTIKE
119 | wt=ma 21 12 14 0420 |0.395 |==% EESTIC]
120 | wf=aT 114 13 15 0.120 |0.005 |==% STFEAT
121 | ®fm 150 14 16 0.590 | 0.250 EET ST
122 | ®fmm 61 15 17 0.940 | 0.440 EET ST
A= 6.540 2.739

123 | Qg9=T 204 126 136 0.860 0.100 EET EESTIKE
124 | qE9=T 218 158 169 2510 | 0.520 EE] ST
125 | q2U=T 155 - 171 1.500 | 0.300 Tiead ST

160 168 0.310 0.305 EET EESTIKE
126 | TE9=T 86 157 167 0.580 |0.575 |==% EESTIC]
127 | q29=T 173 156 166 1.250 | 0.280 EE] ST
128 | q2U=T 53 161 172 0.510 | 0.300 EE] ST
129 | qEv=T 143 162 173 0270 |0.075 |==% EESTIC]
130 | qEv=T 144 174 188 1100 |0.975 |=% EESTIC]
131 | q2U=T 38 175 189 2420 |0.920 EE] ST
132 | qe9=T 205/1 173 187 0.600 | 0.280 EE] ST
133 | qg9=T 49 164 175 0.830 0.005 EET EESTIKE
134 | qg9=T 205/8 - 462 0.260 0.170 qree - i EESTIKE

- 463 0.010 0.010 e - i E2ESTIKE

- 464 0.260 0.260 e - i E2ESTIKE
135 | qg9=T 205/12 - 474 0.210 0.005 qree - i EESTIKE

- 475 0.540 0.500 qree - i EESTIKE

- 476 0.450 0.330 e - i E2ESTIKE

- 478 1.040 | 0.650 e - I ST
136 | TET=T 179 - 477 0.700 | 0.570 Iz - I EESTIn]

o= | 16.210 | 7.130

137 | qraTeT 127 - 13 0.360 0.044 e - i E2ERTIKE
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FAT | T grar CE] qEU/E | T afeugia | i & e | g @
(THs)) | (THe)
138 | qrOT=T 55 - 12 0.360 0.311 qre - i EESTIKE
139 | qraTeT 33 - 11 0.500 0.010 e - STFT
140 | graTeT 93 - 10 0.670 0.125 e - STFT
141 YT 36 - 4 1.910 1.480 qre - i EESTIKE
- 5 0.810 0.810 qre - i EESTIKE
- 8 0.420 | 0.420 e - I ST
142 TYTST 166/11 - 23 1.000 0.200 e - STFT
143 | FT=T 90 - 3 0.860 | 0.860 qE - I ST
144 | FT=T 135 - 2 0.850 | 0.850 qE - I ST
145 | FraT=T 166/4 - 9 1.270 | 1.270 ava - |l SFHTA
146 | FMT=T 147 - 7 0.140 | 0.140 e - I EESTIC]
147 | FT=T 40 - 6 0.140 | 0.140 qE - I ST
FA= 9.290 6.661
148 | FETmiA 366 3 10 0.370 0.100 EED STFHIT
149 | g=wma | 312 9 1.030 | 0.470 EED SR
150 |=EmmE | 269 1 8 1.630 | 0.275 ST ST
- 335 0.910 | 0.585 Ffarfear | sraa
151 | F=wmE |9 - 335/1206 | 0.280 | 0.005 EIRCNER ST
152 EEIRET 383/28 113 336 0.400 0.005 EET EESTIKE
153 | =Emmia | 45 118 342 1.010 | 0.485 ST ST
154 | FEmmiE | 292 117 340 0.610 | 0.020 ST ST
155 | Fswma | 11 - 341 0.460 |0.215 EIRENER EOERSAIL
156 | s=Tmia | 341 119 343 1.110 | 0.165 ST STFEAT
157 | FETIE 345 120 344 0.660 0.450 EETD E2ESTIKE
158 | FETIIE 229 122 346 0.090 0.020 EETD E2EAAIK]
159 | FETmA 149 121 345 0.480 0.450 EET EESTIKE
160 | FSTITA 383/13 135 359 0.530 0.200 EET EESTIKE
161 ERAUIIE] 258 138 362 0.980 0.300 EETD E2ESTIKE
T9= | 10.550 | 3.744
wAF G T T A i

(TFs)

1 AIHIY 6.130

5 15.583




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 9

wAE qedT T HT A SRR &
(TFs)
3 S GRS 13.075
4 AT 1.185
5 AATST 9.584
6 wf=a 2.739
7 RERE 7.130
8 LTIt 6.661
9 ESAUIES 3.744
TOTAL= 65.830
[T. |. CE/CON/II/BBS /PURI-KONARK/20A/]
AT FHTL AHE, ST TS (FATor-¢)
MINISTRY OF RAILWAYS

[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 15th July, 2025
Notice under Section 20A of the Railways Act-,1989

S.0. 3220(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to ,is required
for the execution of Special Railway Project, namely, “New line between Puri and Konark (32.02 km) ” in Puri
district in the state of Odisha, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Land Acquisition Officer/Puri, State—
Odisha for “New line between Puri and Konark (32.02 km)” in writing, and shall set out grounds thereof and
competent authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner, and may, after hearing all such objections and after making such further inquiry, if any, as the competent
authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for the
Special Railway Project, namely, “New line between Puri and Konark (32.02 km)” in District Puri in the state

of Odisha.
Name of District: Puri Annexure-I
Sl Plot No. | Total Acquired | Kisam of land Type
No. | Name of village Khata | Chaka Area Area of
No. No. (In (In Acre) Land
Acre)
1 SADANANDAPUR 212/75 | 40 487 0.430 0.140 CHAKA Pvt.
2 SADANANDAPUR 65 41 488 0.200 0.200 CHAKA Pvt.
3 SADANANDAPUR 212/69 | 42 489 1.180 0.235 CHAKA Pvt.
4 SADANANDAPUR 212/49 | 43 490 0.480 0.235 CHAKA Pvt.
5 SADANANDAPUR 171 45 493 0.760 0.260 CHAKA Pvt.
6 SADANANDAPUR 170 46 494 0.170 0.110 CHAKA Pvt.
7 SADANANDAPUR 44 47 495 0.340 0.290 CHAKA Pvt.
8 SADANANDAPUR 3 150 780 0.120 0.010 CHAKA Pvt.
9 SADANANDAPUR 152 782 1.670 0.980 CHAKA Pvt.
10 | SADANANDAPUR 64 153 783 0.570 0.220 CHAKA Pvt.
11 | SADANANDAPUR 212/28 | 154 784 1.730 0.200 CHAKA Pvt.
12 | SADANANDAPUR 212/11 | 155 785 0.520 0.170 CHAKA Pvt.
13 | SADANANDAPUR 209 156 786 1.270 0.650 CHAKA Pvt.
14 | SADANANDAPUR 135 175 787 2.470 2.430 CHAKA Pvt.
TOTAL= | 11.910 | 6.130

15 | GUNDI 271/50 | 34 36 0.410 0.290 CHAKA Pvt.
16 | GUNDI 271/40 | 33 35 0.450 0.450 CHAKA Pvt.
17 | GUNDI 257 29 31 0.700 0.150 CHAKA Pvt.

82 90 0.690 0.340 CHAKA Pvt.
18 | GUNDI 34 30 32 0.870 0.760 CHAKA Pvt.
19 | GUNDI 240 31 33 0.480 0.480 CHAKA Pvt.

63 68 0.360 0.025 CHAKA Pvt.
20 | GUNDI 52 32 34 0.610 0.575 CHAKA Pvt.
21 | GUNDI 271/54 | 39 41 0.410 0.005 CHAKA Pvt.
22 | GUNDI 125 18 20 0.930 0.035 CHAKA Pvt.
23 | GUNDI 271/136 | 17 19 0.580 0.290 CHAKA Pvt.
24 | GUNDI 191 16 18 0.760 0.625 CHAKA Pvt.
25 | GUNDI 216 15 17 0.620 0.620 CHAKA Pvt.
26 | GUNDI 167 40 42 1.210 0.770 CHAKA Pvt.
27 | GUNDI 271/84 | 41 43 0.470 0.140 CHAKA Pvt.
28 | GUNDI 271/11 | 42 44 2.190 0.070 CHAKA Pvt.
29 | GUNDI 228 13 15 0.150 0.020 CHAKA Pvt.
30 | GUNDI 121 - 14 0.320 0.280 CHAKA Pvt.
31 | GUNDI 215 - 16 2.780 2.600 CHAKA Pvt.
32 | GUNDI 212 11 13 1.050 1.050 CHAKA Pvt.
33 | GUNDI 145 10 12 1.540 0.630 CHAKA Pvt.
34 | GUNDI 27112 | - 61 0.140 0.040 CHAKA Pvt.
35 | GUNDI 57 57 62 0.600 0.560 CHAKA Pvt.
36 | GUNDI 55 58 63 0.320 0.320 CHAKA Pvt.
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SL Plot No. | Total Acquired | Kisam of land Type
No. | Name of village Khata | Chaka Area Area of
No. No. (In (In Acre) Land
Acre)
37 | GUNDI 130 59 64 0.460 0.460 CHAKA Pvt.
38 | GUNDI 166 60 65 0.450 0.450 CHAKA Pvt.
39 | GUNDI 239 53 58 0.160 0.100 CHAKA Pvt.
40 | GUNDI 200 52 57 0.080 0.080 CHAKA Pvt.
41 | GUNDI 137 51 56 0.350 0.040 CHAKA Pvt.
42 | GUNDI 62 61 66 0.960 0.315 CHAKA Pvt.
43 | GUNDI 271/145 | - 67 2.960 1.760 | GHARABARI Pvt.
44 | GUNDI 271/49 | 62/337 | 67/842 0.600 CHAKA Pvt.
45 | GUNDI 271/70 | - 67/844 0.400 GHARABARI Pvt.
46 | GUNDI 271/44 | 79 86 0.320 0.105 CHAKA Pvt.
47 | GUNDI 271/182 | - 98 0.440 0.330 GHARABARI Pvt.
48 | GUNDI 174 80 87 0.520 0.390 CHAKA Pvt.
49 | GUNDI 180 86 97 1.410 0.070 CHAKA Pvt.
50 | GUNDI 147 83 91 0.590 0.260 CHAKA Pvt.
51 | GUNDI 170 81 89 1.440 0.100 CHAKA Pvt.
TOTAL= | 29.780 | 15.583
52 | ACHUTPUR 91 - 1184 0.150 0.100 DALUA Pvt.
- 1185 0.120 0.120 DALUA I Pvt.
- 1196 0.160 0.001 DALUA Pvt.
- 1200 0.120 0.090 DALUA Pvt.
- 1219 0.120 0.080 DALUA I Pvt.
53 | ACHUTPUR 52 - 1186 0.140 0.138 DALUA Pvt.
- 1201 0.190 0.190 DALUA I Pvt.
54 | ACHUTPUR 195 - 1187 0.350 0.025 DALUA I Pvt.
55 | ACHUTPUR 417/151 | - 1205 0.180 0.150 DALUA Pvt.
ACHUTPUR 417/70 | - 1199 0.360 0.030 SARAD-I Pvt.
56 - 1202 0.160 | 0.110 SARAD JALA-I | Pvt.
57 | ACHUTPUR 417/63 | - 1204 0.190 0.190 SARAD JALA -1 Pvt.
- 1203 0.210 0.210 SARAD JALA -1 Pvt.
58 | ACHUTPUR 173 - 1207 0.210 0.030 SARAD JALA | Pvt.
DOFASALI -1
- 1298 0.380 0.130 SARAD Pvt.
DOFASALI -1I
- 1304 0.040 0.040 SARAD Pvt.
DOFASALI -1I
- 1310 0.390 0.130 SARAD Pvt.
DOFASALI -II
59 | ACHUTPUR 82 - 1229 0.180 0.130 SARAD Pvt.
DOFASALI -II
60 | ACHUTPUR 417/65 | - 1231 0.200 0.130 SARAD Pvt.
DOFASALI -II
61 | ACHUTPUR 14 - 1230 0.280 0.210 SARAD Pvt.
DOFASALI -II
62 | ACHUTPUR 5 - 1306 0.100 0.090 SARAD Pvt.
DOFASALI -II
63 | ACHUTPUR 417/48 | - 1305 0.040 0.040 SARAD Pvt.
DOFASALI -1I
- 1303 0.110 0.110 SARAD Pvt.
DOFASALI -1
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64 | ACHUTPUR 417/31 | - 1307 0.150 0.025 SARAD Pvt.
DOFASALI -II

65 | ACHUTPUR 417 - 1302 0.100 0.100 SARAD Pvt.
DOFASALI -II

66 | ACHUTPUR 399 - 1299 0.350 0.110 SARAD Pvt.
DOFASALI -11

- 886 0.190 0.130 SARAD Pvt.
DOFASALI -11

67 | ACHUTPUR 46 - 1301 0.100 0.100 SARAD Pvt.
DOFASALI -11

68 | ACHUTPUR 417/116 | - 1300 0.110 0.110 SARAD Pvt.
DOFASALI -II

69 | ACHUTPUR 1 - 781 0.180 0.160 SARAD Pvt.
DOFASALI -II

70 | ACHUTPUR 108 - 772 0.370 0.110 SARAD Pvt.
DOFASALI -II

71 | ACHUTPUR 409 - 778 0.250 0.120 SARAD Pvt.
DOFASALI -II

72 | ACHUTPUR 417133 | - 779 0.420 0.420 SARAD Pvt.
DOFASALI -II

73 - 780 0.210 0.160 SARAD Pvt.
ACHUTPUR 232 DOFASALI -II

- 782 0.190 0.002 SARAD JALA | Pvt.

DOFASALI -1

74 | ACHUTPUR 51 - 777 0.060 0.030 SARAD JALA | Pvt.
DOFASALI -II

75 | ACHUTPUR 175 - 776 0.230 0.150 SARAD JALA | Pvt.
DOFASALI -11

76 | ACHUTPUR 417/58 | - 775 0.330 0.072 GHARABARI Pvt.

- 665 8.620 2.160 BAGAYAT-II Pvt.

- 438 0.350 0.015 SARAD JALA | Pvt.

DOFASALI-II

129 201 2.730 0.020 CHAKA Pvt.

- 201/1641 | 2.760 1.740 POKHARIMUNHA | Pvt.

- 260 2.000 1.200 POKHARIMUNHA | Pvt.

77 | ACHUTPUR 246 - 669 2.260 0.100 SARAD Pvt.
DOFASALI -1I

298 670 0.670 0.445 CHAKA Pvt.

78 | ACHUTPUR 409 185 263 3.280 0.020 CHAKA Pvt.

79 | ACHUTPUR 410 136 208 1.170 0.200 CHAKA Pvt.

80 | ACHUTPUR 417/73 | 137 209 1.400 0.010 CHAKA Pvt.

81 | ACHUTPUR 50 180 258 0.260 0.050 CHAKA Pvt.

82 | ACHUTPUR 417/60 | 163 241 7.400 1.490 CHAKA Pvt.

83 | ACHUTPUR 54 171 249 1.040 0.085 CHAKA Pvt.

84 | ACHUTPUR 417/205 | 170 248 0.500 0.210 CHAKA Pvt.

85 | ACHUTPUR 180 165 243 0.590 0.420 CHAKA Pvt.

86 | ACHUTPUR 164 164 242 0.590 0.120 CHAKA Pvt.

87 | ACHUTPUR 417/4 166 244 0.590 0.510 CHAKA Pvt.

88 | ACHUTPUR 114 245 167 0.590 0.010 CHAKA Pvt.

TOTAL= | 44.420 | 13.075
89 | ILAJANG 108/7 82 189 1.640 0.610 CHAKA Pvt.
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90 | ILAJANG 74 - 191 0.010 0.005 RASTA Pvt.
91 81 104 260 0.420 0.030 CHAKA Pvt.
ILAJANG - 192 0.040 | 0.040 BHANRA GADIA | Pvt.
92 | ILAJANG 37 122 279 0.900 0.170 CHAKA Pvt.
93 | ILAJANG 93 123 280 0.510 0.330 CHAKA Pvt.
TOTAL= | 3.520 1.185
94 | ALANDA 91 - 9 0.770 0.200 SARADA-II Pvt.
- 10 0.090 1.000 SARADA-II Pvt.
- 11 0.620 0.290 SARADA-II Pvt.
- 12 0.350 0.240 SARADA-III Pvt.
- 13 0.980 0.005 SARADA-III Pvt.
95 | ALANDA 36 - 18 1.180 0.265 SARADA-III Pvt.
96 | ALANDA 18 - 31 0.840 0.255 SARADA-II Pvt.
97 | ALANDA 114 - 32 0.180 0.120 SARADA-II Pvt.
98 | ALANDA 115 - 33 0.380 0.225 SARADA-II Pvt.
- 34 0.400 0.205 SARADA-II Pvt.
99 | ALANDA 125 - 35 0.350 0.230 SARADA-II Pvt.
100 | ALANDA 116 - 108 1.020 0.360 SARADA-II Pvt.
101 | ALANDA 99 - 109 2.080 0.370 SARADA-III Pvt.
- 128 6.810 3.150 SARADA-III Pvt.
- 200/503 2.900 0.050 SARADA-II Pvt.
102 | ALANDA 24 - 110 3.450 0.530 DALUA-I Pvt.
103 | ALANDA 51 - 111 2.020 0.030 SARADA-III Pvt.
104 | ALANDA 31 - 130 6.000 0.050 SARADA-II Pvt.
- 171/504 1.480 0.080 SARADA-II Pvt.
105 | ALANDA 145/36 | - 131 0.910 0.500 PATTITA Pvt.
- 132 2.120 0.760 PATTITA Pvt.
106 | ALANDA 30 - 133 4.380 0.380 PATTITA Pvt.
107 | ALANDA 145/64 | - 110/487 1.350 0.220 - Pvt.
108 | ALANDA 63 - 36 0.920 0.050 SARADA-II Pvt.
109 | ALANDA 137 - 14 1.380 0.020 SARADA-III Pvt.
TOTAL= | 42.960 | 9.584
110 | MANCHIA 102 22 30 1.520 0.330 CHAKA Pvt.
111 | MANCHIA 62 1 3 0.710 0.480 CHAKA Pvt.
112 | MANCHIA 47 4 6 0.750 0.325 CHAKA Pvt.
113 | MANCHIA 26 3 5 0.190 0.160 CHAKA Pvt.
114 | MANCHIA 107 8 10 0.230 0.075 CHAKA Pvt.
115 | MANCHIA 150/1 7 9 0.140 0.020 CHAKA Pvt.
116 | MANCHIA 90 6 8 0.260 0.250 CHAKA Pvt.
117 | MANCHIA 127 5 7 0.100 0.005 CHAKA Pvt.
118 | MANCHIA 17 11 13 0.570 0.005 CHAKA Pvt.
119 | MANCHIA 21 12 14 0.420 0.395 CHAKA Pvt.
120 | MANCHIA 114 13 15 0.120 0.005 CHAKA Pvt.
121 | MANCHIA 150 14 16 0.590 0.250 CHAKA Pvt.
122 | MANCHIA 61 15 17 0.940 0.440 CHAKA Pvt.
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TOTAL= | 6.540 2.739
123 | PUTUPARA 204 126 136 0.860 0.100 CHAKA Pvt.
124 | PUTUPARA 218 158 169 2.510 0.520 CHAKA Pvt.
125 | PUTUPARA 155 - 171 1.500 0.300 DANDATALA Pvt.
160 168 0.310 0.305 CHAKA Pvt.
126 | PUTUPARA 86 157 167 0.580 0.575 CHAKA Pvt.
127 | PUTUPARA 173 156 166 1.250 0.280 CHAKA Pvt.
128 | PUTUPARA 53 161 172 0.510 0.300 CHAKA Pvt.
129 | PUTUPARA 143 162 173 0.270 0.075 CHAKA Pvt.
130 | PUTUPARA 144 174 188 1.100 0.975 CHAKA Pvt.
131 | PUTUPARA 38 175 189 2.420 0.920 CHAKA Pvt.
132 | PUTUPARA 205/1 173 187 0.600 0.280 CHAKA Pvt.
133 | PUTUPARA 49 164 175 0.830 0.005 CHAKA Pvt.
134 | PUTUPARA 205/8 - 462 0.260 0.170 SARADA-II Pvt.
- 463 0.010 0.010 SARADA-II Pvt.
- 464 0.260 0.260 SARADA-II Pvt.
135 | PUTUPARA 205/12 | - 474 0.210 0.005 SARADA-II Pvt.
- 475 0.540 0.500 SARADA-II Pvt.
- 476 0.450 0.330 SARADA-II Pvt.
- 478 1.040 0.650 SARADA-II Pvt.
136 | PUTUPARA 179 - 477 0.700 0.570 SARADA-II Pvt.

TOTAL= | 16.210 | 7.130
137 | DOPADA 127 - 13 0.360 0.044 SARADA-II Pvt.
138 | DOPADA 55 - 12 0.360 0.311 SARADA-II Pvt.
139 | DOPADA 33 - 11 0.500 0.010 SARADA-II Pvt.
140 | DOPADA 93 - 10 0.670 0.125 SARADA-II Pvt.
141 | DOPADA 36 - 4 1.910 1.480 SARADA-II Pvt.
- 5 0.810 0.810 SARADA-II Pvt.
- 8 0.420 0.420 SARADA-II Pvt.
142 | DOPADA 166/11 | - 23 1.000 0.200 SARADA-II Pvt.
143 | DOPADA 90 - 3 0.860 0.860 SARADA-II Pvt.
144 | DOPADA 135 - 2 0.850 0.850 SARADA-II Pvt.
145 | DOPADA 166/4 - 9 1.270 1.270 SARADA-II Pvt.
146 | DOPADA 147 - 7 0.140 0.140 SARADA-II Pvt.
147 | DOPADA 40 - 6 0.140 0.140 SARADA-II Pvt.

TOTAL= | 9.290 6.661
148 | BADAGAON 366 3 10 0.370 0.100 CHAKA Pvt.
149 | BADAGAON 312 2 9 1.030 0.470 CHAKA Pvt.
150 | BADAGAON 269 1 8 1.630 0.275 CHAKA Pvt.
- 335 0.910 0.585 CHARIBATIA Pvt.
151 | BADAGAON 9 - 335/1206 | 0.280 0.005 CHARIBATIA Pvt.
152 | BADAGAON 383/28 | 113 336 0.400 0.005 CHAKA Pvt.
153 | BADAGAON 45 118 342 1.010 0.485 CHAKA Pvt.
154 | BADAGAON 292 117 340 0.610 0.020 CHAKA Pvt.
155 | BADAGAON 11 - 341 0.460 0.215 CHARIBATIA Pvt.
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156 | BADAGAON 341 119 343 1.110 0.165 CHAKA Pvt.
157 | BADAGAON 345 120 344 0.660 0.450 CHAKA Pvt.
158 | BADAGAON 229 122 346 0.090 0.020 CHAKA Pvt.
159 | BADAGAON 149 121 345 0.480 0.450 CHAKA Pvt.
160 | BADAGAON 383/13 | 135 359 0.530 0.200 CHAKA Pvt.
161 | BADAGAON 258 138 362 0.980 0.300 CHAKA Pvt.
TOTAL= | 10.550 | 3.744
SIL No. Village Name Acquired Area (In Acre)

1 Sadanandapur 6.130

2 Gundi 15.583

3 Achutpur 13.075

4 Ilajang 1.185

5 Alanda 9.584

6 Manchia 2.739

7 Putupara 7.130

8 Dopada 6.661

9 Badagaon 3.744

TOTAL= 65.830
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